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PAPERS LAID ON THE TABLE THIRTEENTH 
REPORT OF THE PUBLIC ACCOUNTS COMMITTEE 
(1954-55) DIWAN CHAM AN LALL (Punjab): 
Sir, I have the honour to lay on the Table a copy 
of the Thirteenth Report of the Public Accounts 
Committee (1954-55) on the Appropriation 
Accounts (Posts and Telegraphs) and (Railways), 
1951-52 and 1952-53, Vol. I Report. [Placed in 
Library. See No. S-287/55.] 

MINISTRY OF LABOUR NOTIFICATIONS 
PUBLISHING (I) AMENDMENTS TO THE 
MYSORE GOLD MINES REGULATIONS, 1953, 
AND (ii) THE MINES RULES, 1955. 

REVISED BUDGET ESTIMATES FOR 1954-55 AND 
BUDGET ESTIMATES FOR 1955-56 OF 
EMPLOYEES' STATE INSURANCE 
CORPORATION. 

THE DEPUTY MINISTER FOR LABOUR 
(SHRI A BID ALI) : Sir, I lay on the Table a copy 
of each of the following Notifications under sub-
section (7) of section 59 of the Mines Act, 1952: 
— 

(i) Ministry of Labour Notification 
S.R.O. No. 525, dated the 28th 
February, 1955, publishing certain 
amendments to the Mysore Gold 
Mines Regulations, 1953. [Placed in 
Library.  See  No.  S-284/55.] 

(ii) Ministry of Labour Notification 
S.R.O. No. 1421. dated the 2nd July, 
1955, publishing the Mines Rules, 
1955. I Placed in Library. See No. S-
285/55.] 

Sir. I also lay on the Table, under section 36 
of the Employees' State Insurance Act, 1948, a 
copy of the Revised Budget Estimates for the 
year 1954-55 and the Budget Estimates for the 
year 1955-56 of the Employees' State Insurance 
Corporation. [Placed in Library. See No. S-289-
55.] 
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